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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 28.07.2022 (THURSDAY) 

COURT –II (VIRTUAL MODE) 
 

10:30 AM 

 
In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A No. 2411 of 

2022 in Comp. 

App. (AT) (Ins) 

No. 235 of 2021 

 

Abhishek Singh 

Vs. 

Huhtamaki PPL Ltd. & Ors. 

 

Swaroop George Nithish V Bangera 

Sunil Fernandes 

Hitesh Buch-R1 

Salil Thakore-R3 

2.  Comp. App. (AT) 

No. 124 of 2021 

 

Zee Entertainment Enterprise Ltd. 

Vs. 

Invesco Developing Markets Fund & 

Ors. 

 

Nitesh Jain Mahfooz Nazk 

Amitabh Sinha-R4-9 

Mumtaz Bhalla-R3 

Mahesh Agarwal-R1 

& R2 
    

   For Admission (Fresh Case) 

3.  Competition App. 

(AT) No. 32 of 

2022 

 

Delicasy Continental Pvt Ltd. 

Vs. 

Competition Commission of India 

Mahesh Agarwal 

 

 

 

   For Admission (After Notice) 

4.  Comp. App. (AT) 

(Ins) No. 730 of 

2021 

 

State Tax Officer 

Office of State Tax Officer 

Vs. 

Vijay P. Lulla & Anr. 

 

Maulik Nanavati  Honey Satpal 

Pragati Tiwari-R1 

5.  Comp. App. (AT) 

(Ins) No. 792 of 

2021 

 

Department of State Tax 

Vs. 

Ashish Chhawchharia 

Resolution Professional for Jet Airways 

(India) Ltd. & Anr. 

 

Aaditya Pande  Rohan Rajadhyaksha 

Malhar Zatakia 

Dhiraj Kumar Totala 

Priya Palwa 

Madhur Arora-R1 

6.  Comp. App. (AT) 

No. 56 of 2022 

 

Pradip Banik & Anr.  

Vs.  

Ajit Banik & Ors. 

 

Neha Tandon Lapita Banerji 

Avijit Dey 

Urmila Chakraborti 

Soumya Dutta 

 

   For Hearing 

7.  Comp. App. (AT) 

(Ins) No.15 of  

2021 

 

 

Anuj Gupta 

Vs. 

Stressed Assets Stabilisation Fund & 

Anr. 

 

Henna George Siddhartha Barua 

Praful Jindal-R1 

Jigar P. Shah 
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8.  Comp. App. (AT) 

(Ins) No. 227 of 

2021 

 

Techengg Project Services & 

Equipments (India) Pvt. Ltd. 

Vs. 

Jayesh Sanghrajka & Anr. 

 

Apratim Animesh 

Thakur 

Tishampati Sen 

Riddhi Sancheti-R1 

& R2 

Anurag Anand 

9.  Comp. App. (AT) 

(Ins) No. 267 of 

2021 

 

 

M.R.A. Associates India Pvt. Ltd. 

Vs. 

Nextgen Procon Pvt. Ltd. 

Through Liquidator Mr. Rajesh 

Panayanhatta  

 

Siddharth Tandon  Prashant Jain 

Arpit Dwivedi 

10.  Comp. App. (AT) 

(Ins) No. 534 of 

2021 
 

 

 

Anindya Infrastructure Pvt. Ltd. 

Vs. 

Subhkamna Buildtech Pvt. Ltd. 

Through Resolution Professional & Anr. 

 

With 

Ajit Singh  Abhishek Anand 

Nipun Gautam-R1 

Anand Sonbhadra-RP 

11.  Comp. App. (AT) 

(Ins) No. 535 of 

2021 

 

Shalini & Anr. 

Vs. 

Subhkamna Buildtech Pvt. Ltd. 

Through Resolution Professional & Anr. 

 

Ajit Singh  Abhishek Anand 

Nipun Gautam-R1 

Anand Sonbhadra-

RP 

12.  Comp. App. (AT) 

(Ins) No. 871-872 

of 2021 

 
 

Jawahar Lal Mahender Kumar Lalwani 

Vs. 

CSII India Pvt. Ltd. & Anr. 

 

Avtaar Singh  Mukesh Kr. Jain 

Sourabh Leekha 

13.  Comp. App. (AT) 

No. 115 of 2021 

 

Tarik Klair 

Vs. 

Registrar of companies (NCT of Delhi 

& Haryana) & Ors. 

 

Subhash Saini  Lata Sisodiya 

Anil Kr. Aggarwal-

R3 

14.  Competition App. 

(AT) No. 31 of 

2017 

 

Gujarat Alkalies and Chemicals Ltd. 

Vs. 

Competition Commission of India 

 
With 

YamanVerma Samar Bansal (R-

CC1) 

Sangram Patnaik-R2 

15.  Competition App. 

(AT) No. 33 of 

2017 

  

Grasim Industries Ltd. 

Vs. 

CCI & Ors. 

 

Krithika Ramesh Samar Bansal (R-

CC1) 

Sangram Patnaik-R2 

16.  Competition App. 

(AT) No. 30 of 

2019 

 

SAAR IT Recourses Pvt Ltd & Ors. 

Vs. 

Competition Commission of India & 

Anr.   
 

With 

Neha Mishra  Rishad A. 

Chowdhury-R1 

Choudhary Ali Zia 

Kabir-R2 

17.  Competition App. 

(AT) No. 39 of 

2019 

 

Cadd Systems and Services Pvt Ltd & 

Anr. 

Vs. 

Competition Commission of India & 

Anr. 

 

With 

Santosh Kumar  Rishad A. 

Chowdhury 
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18.  Competition App. 

(AT) No. 80 of 

2019 

 

Pentacle Consultants (I) Pvt Ltd. 

Vs. 

Nagrik Chetna Manch & Ors. 

 
With 

Kush Chaturvedi Uddyam Mukherjee 

19.  Competition App. 

(AT) No.10 of 

2020 
 

 

Chetan G Pathare 

Vs. 

Nagrik Chetna Manch & Ors. 

Kush Chaturvedi Rishad A 

Chowdhury 

20.  Competition App. 

(AT) No. 43 of 

2019 

 

Ashokbhai M. Mehta  

Vs. 

Competition Commission of India & 

Anr. 

 

Kaushal Kumar Niti Richhariya 

 

Note: Cases shall be heard only in physical mode w.e.f. 1st August, 2022. 

 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

 

http://www.nclat.nic.in/

